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(e) the actions taken against the 
---officers responsible for such construction and 

closing resulting in wasteful expenditure? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIY A) : (a) Yes. 

(b) Rs. 1020; 340 man-days. 

(c) No. 

(d) and (e). Do not arise. 

Yard at Chunar 

7378. SHRI AZIZ IMAM: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether there is a yard constructed 
at Chunar ; 

(b) whether this yard has been rendered 
useless now-a-days and the officer who has 
iaved the maintenance _expenditure on it 
awarded; 

(c) whether there has been any obj~ction 
by the Government Audil in connelion with 
Chunar Yard construction; if so, what; and 

(d) whether the officers who got this 
yard of Chunar planned and constructed, 
have been found guilty of defective planning 
and wasteful expenditure and if so, the 
action proposed or taken against th .. m? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA): (a) to (d). The 
information is being collected and will be 
laid on the table of the House. 

Expenditure on Construction of Juhi Ya rd 

7379. SHRI AZIZ IMAM: Will the 
Minister of RAILWA YS be pleased to 
state : 

(a) whether there is a yard recently 
con!tlructed in Juhi at a cost of about 
Rs. 28 lalths with a further expenditure for 
its maintenance ; 

(b) whether initially a sum of 
Rs. 23 lakhs was got sanctioned for the 

construction of this yard and Rs. 5 lakhs 
through additional demand; 

(c) whether there has been any objection 
by the Government Audit against this 
construction recently; if so, what; 

(d) if so, the action taken or proposed 
to be taken against the responsible officers ; 
and 

(e) the steps being taken to avoid such 
wasteful expenditure in future? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA): (a) to (e). 
Th.= information is being collected and will 
be laid on the table of the House. 
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